
1!l40I Written Answers SRAVANA 6, 1889 (SAKA) itt~ AnsweT.'l I. 4~ 

No. C-rata 

Gema • 4>307 ;2,066 

J.dultrial dbunonds 730:L 341 

Estimated value of 2,407 carats is 
RII. 11 laklls approximately. 

(b) BIld (c). The programme has 
not yet been finalised. 

I.JoeDces tor Import Of IUw Materials 

7095. Shrl C. Chfitybabu: Will 
the Minister of Commeree be pleased 
10 state: 

(a) whether it is a fact that licences 
:lor the import of raw material are 
liven to exporters against exports; 

(b) if so, the iteIns of exports in 
Ieu of which import licence are given 
and what are the article exported 
under the export incentive scheme; 
and 

(c) the amount of import licences 
given on eaCh item, and what was the 
eJqlOrt earning of the country on 
each of these iteIns during 1988-67? 

The MInlster of Commeree (Shri 
Dblesh SlDI'h); (a) Yes, Sir. 

(b) A list of eXPOrt products eli-
gible for gran, of import licences 
under the Import Policy lor Register-
ed Exporters is laid On the Table of 
the House. [Placed in UbraT'J/. See 
No. LT-I248187). Fi1lJ. details of the 
export products are contained in Sec-
tion ill, Part 'B' of the Import Trade 
Control Policy Book for April, 1967 
10 March 1968. 

(c) During 1968-87 import licences 
were issued against.the following 
eategories of ~ t : 

(i) against exports under the 
erstwhile Export Promotioft 

Schemes a o i ~  with effect 
from 8-8-1966, the exports 
having taken place during the 
period 1-4-88 to 5-5-.88 and 
also earlier than 1-4-88; 

(li) against eXPOrts made on or 
after 8-8-88 of products cove-
red by the Import Policy for 
Registered Exporters referred 
to in answer to part (b) of 
the question: A statement 
(statement'A') is laid on the 
Table of the House. [Placed 
in Libral"lJ. See No. LT-12481 
67] given details or import 
licences issued during the 
year 1986-67 against both 
kinds of exports referred to 
above. 

Another statement(Statement 'B') 
is also laid on the Table of 
the House. [Placed in Lib-
rary. See No. LT-1246/67] 
indicating the value of exports 
during 1986-67 of products 
covered by the Import Policy 
for Registered Exporters. 
It is not possible to co-relate 
the value of exports to the 
value of import licences, as 
there is time-lag between ex-
ports and, issue of Import 
licences there-against. 

Prod1ldlen of Silk 

'7098. 8hr1 C. Chittyababu: Will the 
Minister of Commeree be pleased to 

state: 

(a) the cost of a kilo of raw sUk 
and cost of finished silk and what is 
the loss sustained by the silk weav-

ers; 

(b) Whether it is a fact that the 
silk weavers are undergoing loss 
becaUSe of the high cost of raw silk; 

(c) whether Government propose 
to ameliorate their conditions; 

Cd) whether it is a fact that the 
All India Handloom Board IDsists OD 
using the indilenous silk only; 
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(e) if so, the reasons therefor and 
whether Government propose to 
import raw silk from countries under 
the agreement that they would pur-
chase the finished silk goods from 
India; 

(f) whether it is also a fact that 
Government had Plans to set up a 
zari factory in Madras State; and 

(g) if so, when it will be set up? 

The Deputy Minister in the Minis-
try of Commerce (Shrl Mood, Sbafi 
Quresbi): (a) Price of mulberry TaW 
silk of different varieties as prevailed 
in June, 1967 were as under:-

(Rs. per kg), 

Filature sUk 151'00-152'00 

Cottage Basin Silk 136'00-152'00 

Cbarb &ilk 100'00-124'00 

The cost of finished fabrics of plain 
varieties is about Rs. 18.17 per suq. 
metre at the minimum and Rs. 18.33 
at the maximum as follows: 

(Rs. per square metre) 
At miDi- At maxi-
mum price mum price 

~.------------------~---------

COlt of r_ silk uled 
in warp 3'75 4' 17 . 
(Ast of raw silk uled 
in welft 6'25  6'83 

Overhead charges and 
labour 6'67 7'33 

Total cost of fabric 16' 67 IS' 33 

Selling price of fabric IS'OO 20'00 

Profit per sq metre I . 33 I' 67 

It will be seen from the above that 
there is no loss in the manufacture 
of plain silk fabrics and the profit 
varies from RB. 1.33 (8%) to Rs. 1.67 
(9%) per SQ. metre. 

(b) No, Sir. The rise in prices of 
raw silk has, however, adversely 
affected the profitability of silk weav-
ing. 

(c) Government is already keeping 
a close watch on the trend of prices 
for silk ~ the major sericultural 

States with a view to keeping prices 
under check. At the instance of the 
Central SHk Board, the Government 
of Mysore have pegged the prices for 
filature raw silk at Rs. 1521-per kg. 
since January, 1967 despite the rise in 
.prodUICtian costs. Similarly, the 
Jammu & Kashmir Industries Ltd. 
of Kashmir have agreed to release 
20,000 lbs. of raw silk at fixed prices 
for supply to specialised sectors of 
the weaving Industry. These measures 
are expected to stabilise silk prices to 
a reasonable extent and are designed 
to enable the silk weavers to secure 
better margins of ,profit. 

(d) No, Sir. 

(e) Does not arise. 

(f) and (g). The Government of 
Madras are having a proposal to set 
up a zari manufacturing unit at 
Kancheepuram in Madras State. 
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